
1 

ZR THE CEIqIRP.j, ADMINISTRATThrE TRIBUNAl. }WDERASAI) BENCH AT FFYDERABAD 

O.A.NO. 	/93  

tween: 
	 Date of Order: 677-93 

Divisional Failway M€nager, (DG) 
South Central Railway, Secunderabad, 

Permnncnt Yay In:'-'tctor (con) 
S.C.Rly, Secunderabad. 

c2ieQ S.ignaj Inspector, 
Signal & Teleconnunication Department, 
S.C.Rly, Secunderabad. 

Applicants. 

and 

," CteatXaAk èt-t. 

Presiding Officer, Labour Court, 
Narayanagud A.J? Hyderahad.. 

Respoudents. 

For the ApplicantsL Nr.N.I:.Devraj, SC for Rlys. 

For the Respondentst 

coiwi: 
THE RON' BLE lilt. JUSTICE V.NEELAI RAO t VICE cJiAIPJ4AN 

AND 

THE HONTBLE MR.P.T.TIRUVENGAfli4 ?1EflBEL(ADi'ThT) 

The Tribunal made the follaing Order:— 

Admit. The operation of the order,dated 11-3-2 

in C..M.P.No. 

	

	'4' /83 is suspended until further orders. 

Issue notice to the Pespondents. 

Post the case on 6.9.93. 

To 
The Divisional Railway Manager (&G) S.C.Rly, Secunderabad. 
The Permanent .cay Inspector (con) S.C.Rly. Secunderabad. 
The Chief, Signal Inspector1 Signal & TeleconmunicatiOn 
Department, S. C. Bly, Secunderabad. 

The presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Mr.N.R.tevrai, Sc for Rlys. CAT.Hyd. 
One copy to Mr. 	. 
One spare copy. 
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C 
TYPED BY - 	

COMPARED BY 

CHECEED BY 	 APPROVED BY 

IN THE CLNTRAL AD2-cINIST-RATIVE flIBUNAL4 
1-IYDERABAD BENCH AT HYDERABAD 

THE HON'BLE MItNJSTICE VNEELADRI PAD 
VICE CH&RMAN 

THE HON'BLE MRULB.GORTY MEMI3ER(AD) 

AND 

THE HON'BLE MR • T .HM1DRASEKHAR REDDY 
\ 	MEMEER(J) 

AND 

THE HON'BLE MR.p.T.TIRWENGADAN :M(A) 

Dated I 

OREER/JIJiLIIENT 

O.A.NO. 

T.A..lco._. 	 (w.p_-- 

Admitted and Interim directions 
issued 

Allo¼ed 

DispJISed of with directions 

Dismised 

Disrniksed as withdrawn 

Disrnised for default. 

Rejec4dl Ordered 

d No or 4 as to costs. 
pvm 	

C€ntrg,A?m1itfttt Tribufifli 

r~u 
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